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Roop Shanker VS. U.0.T. & Ors.

Mr, J.Ke.Kaushik, Counsel for the
applicant, B

Mr, R ,K.S3oni, counsel for the
respondents No.l to 5'."'_

( Hontble Mr. N .K.Verma, Member (a))

*e @

Heard shri Kaushik,

After certain arguments, shri
Kaushik prayed for withdrswal of the
DJ.A. &5 he desires to avail departm

|mental rem=sdy. Prayer granted. O.A.

stands dispcsed of accordingly.

The interim order granted earlier

is vacated forthwith.
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Menmber (A)




